Title: Demanded revival and nationalisation of National Textile Corporation (NTC) and British India Corporation (BIC).

SHRI BASU DEB ACHARIA (BANKURA): Sir, a number of times, we had raised the issue of revival and
nationalisation of the National Textiles Corporation. It has 126 mills under it. But production in most of these mills
has been stopped for the last two to three years. The workers do not get their wages regularly. They get their
wages only after five to six months.

*Not Recorded.

Sir, a plan for revival of these mills had also been approved by the Government of India way back in 1995 by selling
the surplus land in Mumbai and other places. A demand had also been made on the floor of this very House that the
plan approved should be implemented immediately.

But | am sorry to submit that even after five years of its approval, the Government of India has not taken any action
in regard to the implementation of the revival package.

Rather, Sir, the present government is now planning to close down most of these mills and revive only 23 mills.

Sir, since yesterday, more than 2,000 workers from Kanpur have come to Delhi. They are holding dharna before
Udyog Bhavan...(Interruptions)..The workers of the NTC and BIC of Kanpur are here in Delhi and sitting on dharma.
They are starving.

Sir, in regard to BIC of Kanpur, there is a stay order from the Allahabad High Court.
MR. SPEAKER: Shri Basu Deb Acharia, please conclude now. There are others also to speak.

SHRI BASU DEB ACHARIA : Sir, this is a very important matter.

There is a stay order against the closure or liquidation of BIC. The period of this stay order will be over on 18t
August, 2000. So, when the stay order will be vacated, three important mills of BIC including Lal Imli, will be
liquidated.

So, Sir, | demand from the hon. Minister, who is present here, that he should assure the House that the
Government will take steps immediately in regard to modernisation and nationalisation of the NTC mills and also to
start production there. The payment of wages to workers should also be timely. He should also assure that after the
vacation of the stay order in regard to BIC, the mills under BIC will not be liquidated.
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MR. SPEAKER: You can also associate yourself with him because you are speaking on the same subject.
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MR. SPEAKER: | have 36 notices with me. How can | allow you?

...(Interruptions)
MR. SPEAKER: What will be the fate of hon. Members who have given notices.

...(Interruptions)

MR. SPEAKER: If you want, you can give a separate notice.



...(Interruptions)
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...(Interruptions)

MR. SPEAKER: Nothing should go on record except the hon. Minister's reply.
(Interruptions)™

MR. SPEAKER: How can you speak without giving a notice. | am not going to hear you.
...(Interruptions)

MR. SPEAKER: This will not go on record.
...(Interruptions)

MR. SPEAKER: There is a procedure and there is a system.
...(Interruptions)

THE MINISTER OF TEXTILES (SHRI KASHIRAM RANA): Shri Basu Deb Acharia has made a statement. | think,
the statement made by Shri Acharia is not correct. ...(Interruptions)

MR. SPEAKER: Shri Shriprakash Jaiswal has also raised this issue.
...(Interruptions)

SHRI KASHIRAM RANA : So far as the mills are concerned, 25 mills of the NTC are working fully and 53 mills are
now working partially. ...(Interruptions) So far as wages are concerned, Shri Acharia has said that they are not paid
regularly. He has said that they are getting their salaries once in five to six months. # @& =gm & |3 ¥c & 7@ &
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*Not Recorded.
MR. SPEAKER: | have called Shri Somnath Chatterjee.
...(Interruptions)
MR. SPEAKER: Nothing should go on record.
(Interruptions)*
MR. SPEAKER: Nothing should go on record except what Shri Somnath Chatterjee says.

(Interruptions)*



